
O. ANo 964/05 

ORDER DATED: 18.01.2.007 

one appears for the Applicant. Ld. 

Audiljona andiii.g Counsel, Mr. RCRath, on behalf of 

1 	4 oniinns that pension orders have 

i:cc.n paed j-md cwu ni•i i:d to the Postal i)cparrnent 

epondcnt No.6). 

d. Counsel Mr. N.R.Sahu, on behalf of Mr. 

kULhcra, Ld. Counsel appearing for Respondent No.6 

tiles compliance report that necessary steps have already 

been taken and Applicant has been duly uitorined. 

Having heard Ld. Counsels for the 

Respondents, the case is disposed of as infructuous. 

MENTkR ADMN.) 	VICE-CHAIRMAN 


